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el'eeted. The I"OUih diamoncb 110 im-
ported are t.'ut and proeened and then 
exported. 

(c) There ill no export duty on ex-
port of Cut and Polillhed Llamondl 
and no import duty on rouih dia-
monds. 

Pri(1l8 of Refrigerators 

5878. Slut IL 1[. AmID: WIll the 
Minister of Industrial Development 
aDd Compaay Affairs be pleased to 
state: 

(a) the total sale of refrii!erators 
both imported and home manufactur-
ed, in India since 1956 (yearly-wise); 

(b) the price charged ior each 
standard variety from the consumers 
in India with details since 1956; and 

(c) the prices charged by the manu-
facturers, and final seIIing agent a1ung 
with the part of the price going to the 
Centre, the State or any lDeaI autho-
rity as tax? 

The Minister of I.dustrial Develop-
ment and Company Aftairs (Sbr:I F. A. 
Ahmed): (a) Information in respect 
of the sale of refrigerators is 1I0t 
available. The production figures 
during 1956--66 and imports between 
April '55 and January 1967 are how-
ever furnished in the statement lald 
on the Ta'ble of the House. [Placed 
in Librarll. See No. LT-I046/67]. 

(b) and (c), With the prices vary-
ing from variety to variety and also 
from time to time and in the absence 
Of any statutory control over the 
prices of refrigerators, it is very diffi-
cult to collect information in this re-
card as well as in respect uf share of 
taxes between the Centre, the State 
or any local authority over a period 
of ten years. 

B.G. Lines ,from Dhranradhra to Kuda 

5679. Shrl Srlra! MechrajJl Dhar .. -
pdhra: Will the Minister of HaUways 
be pleased to ltate: 

(a) whether any proposal is under 
oonsideration to lay a B.G. line from 

Dhrangadhra to Xuda alonpide the 
M.G. line or to connect the line witll 
a tri-rail track for both M.G. and B.G.; 

(b) if so, the approximate coat of 
each of the alternative schemes; aad 

(c) the probable period it will take 
to implement each of the alternative 
schemel! 

The MbUster of RallwaYI!I (Shri C. 
M. Pooaacha): (a) to (c). Investiga-
tions carried out recently have reveal-
ed that conversion/provision of mixed 
gauge between Dhrangadhara and 
Kuda is not warranted at present. 
The approximate cost Of a broad 
gauge line between Dhrangadhara 
and Kuda would be about Rs. 1.50 
crores, and for providing a mixed 
broad gaugeimetre gauge, Rs. 1.70 
crores. The proposal for in troduct.ion 
of mixed gauge between Dhran2a-
dhara and Kuda will be reconsidered 
when warranted by increase in tra-
ffic. The question of implemcntHtion 
of the scheme, therefore, does not 
arise at this stage. 

Cottalre Industries in Oujarat 

5680. Shri D. R. Parmar: Will the 
Minister of Commerce be pleased to 
state the details of the schemes for-
mulated by Government to encourage 
the cottage industries in Gujarat State 
during 1966-67 and 1967-68? 

The Deputy MInIster In the M'mis-
try of Commerce (Shri Shafl Qureshi): 
Information Is hem, eolleeted and will 
be laid on the Table of the House in 
due course. 

Overbridll"l at Level CrossiDc Near 
Palanpur station (Western Rly.) 

5681. Shrl D. B. Parmar: Will the 
Minister of RaDwan be pleased to 
state: 

(a) whether it is a fact that vehicular 
traffic on the main road ia seriouslY 
obstructed on account of the frequent 
and long steady closure of the level 
crossing at the Southern end of Palan-
pur station on the Western Railway;. 
and 
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(b) if so, whether Grovernment pro-
pose to construct • road over-bridge 
on this level crossing with a view to 
l'emove inconven!ence ane! hardship to 
public? 

The MiDlster 01 BailwaYII (Shri C. M. 
P~ aa ha  (a) Presumably, the Hor.'ble 
Member is referring to the level cross· 
ine on the Palanpur-DeeslI read at the 
south end of Palanpur Station. Ad-
mittedly it is a busv level crossing. 
but instructions exist that the gates 
are not to be closed for m'lre than ten 
minues at a stretch as fat' a~ ~l l  

(b) Yes. As the cost i~ to be shared 
by the State Government. the scheme 
is being finalised by the Railways In 
consultation with them. 

Flag statbn between Danprwa and 
Amblbasan station!! (Western RIy.) 

5682, Smi D. R. Parmar: Will the 
Minister of Railways be pleased to 
'state: 

(a) whether Government have re-
ceived representations from the public 
to open a new flag Railway Station 
between Dangarwa and Ambliyasan 
'Stations On the Western Railway; and 

(b) if so. the action taken thereon? 

The Minister 01 Ballways (Sbrl C. M. 
- P ~  (a) Yes. 

(b) The proposal ia under examlna-
_ tion. 

Khadi Boards 

5683. Shri D. B. Parmar: Will the 
-Minister of CoJDJDerce be pleased to 
refer to the reply given to Unstarred 
Question No. 2857 on the 16th June, 
1967 and state: 

(a) the amount involved in the seve-
ral cases of fraud and misappropriation 
-of funds in various State Khadi Boards; 

(b) whether this amount bas been 
TeCovered from the culprits; and 

(C) if not, the reasons therefor and 
the heads under whlr.h this amount has 
'. been written 0117 

The Deputy MInIIter In the MIDIslrJ' 
of Commerce (SJlrI Shal Qureshl): (a) 
The total amount involved In respect 
of the six State Boards referred to in 
the reply liven to Llnstarred Question 
No, 2857 on 16th J1:ne, 1967 is Rs. 2,67, 
978. 

(b) and (c). Recovery tl) the tune of 
Rs. 34,365 has been made so far. III-
formation with regard to additional re_ 
covery will be laid on the Table of the 
House as and when available. 

Over/under Brldres in G1Ijarat 

5684. Shrl Narendra Singh Mahlda: 
Will the Minister of RailwayS be pleal-
ed to state: 

(a) the number of over and under-
bridges proposed to be constructed in 
Gujarat State during 1967-66; and 

(b) the details thereof and the 
amount allotted for the purpose? 

The MInister of BaUways (Shri C. M. 
Poonacha): (a) Ten numbers. 

(b) A statement is laid aD the Table 
of the House. [Placed in Librarll. Sea 
No. LT-I047/67], 

Rayon Factor!ea 

5685. Shri Hukam Chand Kaehwal: 
Shri Bam SlDch AyarwaJ.: 
Shrl Bharat Sian. Chauhan: 

Will the Minister of Commerce be 
pleased to state: 

(a) the names of Rayon factories in 
the country and the number ot workers 
employed in each of them in the various 
States; and 

(b) out of these, in how many facto-
ries workers are put on duty for only 
ftve hours a day and In how manJ' 
factories such a Dractice Is not ia 
vogue? 

The Deputy Mtntster In the MlIlistl'J' 
or Commeree (SJlr! Shaft QlllUbI): (Q 
It Is presumed that the reference made 
by the Hon. Members Is to Rayon flla-
ment yam factories. A ataternent II 
attached. 




